
W ritten Answers 28 N O V IU B B R • H87 W n tten  Answ ers 3690

(b ) The matter is under considera
tion o f  State Governments.

Purchase o f Railways Sleepers
*614. Shri T. K. Chandhnrl: W ill the 

Minister of Railways be pleased to 
state:

(a ) whether it is a fact that the 
Railway Board have decided recently 
to purchase about 22 lakh yooden  
sleepers from foreign countries like 
A uktralia, Brazil, Canada, East Africa, 
Malaya and the Philippines;

(b ) wfiether any orders have al
ready been placed with foreign sup
pliers;

(c) the total amount of foreign ex
change that would be needed for these 
purchase; and

(d ) the reasons for not utilising 
our own timber resources in this 
connection?

The Deputy Minister o f Railways 
(Shri Shahnawaz Khan): (a) Yes;
global tenders have been invited for 
this purpose.

(b ) Yes— an exploratory order for 
supply o f about one and a half lakh 
numbers of wooden sleepers has been 
placed on Australia.

<c) About Rs. 6 25 crores approxi
mately.

(d ) Our demand for sleepers is 
vastly in excess of what local re
sources can yield.
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Sale of Water by D.V.C. to Indastrlal 
Concerns

*619. Dr. Ram Subhag Singh: W ill 
the Minister of Irrigation and Pow er
be pleased to state:

(a) the quantity of water at pre
sent being sold by the Damodar 
Valley Corporation -to various indus
trial concerns in that area; and

(b ) at what rate?
The Minister o f  Irrigation and 

Power (Shri S. K. Fatil): (a) At pre
sent, about 2,000,000 gallons of water 
are being sold quarterly.

(b ) (1) For domestic purposes, at 
one anna for 1,000 gallons.

(2) For industrial purposes, at one 
anna and six pies for 1,000 gallons.

International Maritime Law 
Conference

••20. Shri Raghunath Singh: W ill
the Minister o f Transport and Com 
munications be pleased to state:

(a ) whether it is a fact that the 
Tenth Session of the Diplomatic Con
ference on International Maritime 
Law m et in the Senate House, Brus
sels pn the 30th September, 1697 to 
discuss the draft text o f  an Inter
national Convention limiting ship
owner** liability; and

r

. (b) w be$£r, Jndia was represented 
at the Conference?




